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Ancilliary SSI Units to meet CIL's
requirements

3032. SHRI GOVINDRAO
WAMANRAO ADIK: Will the Minister of
COAL be pleased to stale:

(a) whether Government are operating a
programme of anciliarisation to promote
small scale and cottage industries for
meeting (heregular requirement of various
items of inventory by Coal India and its
subsidiaries;
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(b) if so, the details of the performance
review of the programme undertaken for
the past three years, subsidiary-wise as per
standard norms of assessment;

(e) the details regarding the main
achievements under the scheme-with
number of units covered, employment
generated, purchases made for these units
etc; and

(d) the details of shortcomings that have
come to notice and fresh initiatives taken/
proposed for promoting anciliarisation
programme and policy of the Government
in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIMATI
KANTI SINGH): (a) to (d) The information
is being collected and will be laid on the
Table of the House,
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